OFFICE OF THE PRINCIPAL JUDGE, FAMILY COURTS, 

DWARKA,  NEW DELHI

NOTICE
Interested vendors can send their quotations for following services of Family Courts, Delhi

1.
Website Development


a.
Static Website (per page rate)


b.
Dynamic Website (per page rate) with content control


c.
Dynamic Website with forms (per field rate)


d.
Rate of Control Panel (In case of Dynamic Website) [Per field Rate]

2.
Domain Name (Form .Com, .in and .org websites)

3.
Web Hosting (for 10 GB Space and 100 GB Data Transfer)

4.
Web Hosting Server Specification and location should be mentioned.

Last date and time for receipt of quotation is 03rd July 2010 upto 04:00 pm.

The sealed quotations in all respect be put only in tender box placed in Room No. JC-505, 4th Floor, Family Court, Dwarka Courts Complex, Sector – 10, Dwarka, New Delhi and will be opened at 04:30 pm same day in the presence of web designers / their representatives and the Members of Website Committee on the same day.  The quotations submitted after the due date and time shall not be entertained.  

(DEEPA SHARMA)

Principal Judge,






    Family Court, Dwarka, 

New Delhi.

No. 
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